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IN THE HIGH COURT OF KERALA AT ERNAKULAM
PRESENT

THE HONOURABLE MR. JUSTICE P.V.KUNHIKRISHNAN

Wednesday, the 21st day of June 2023 / 31st Jyaishta, 1945
IA.NO.2/2023 IN WP(C) NO. 16180 OF 2023 (V)

PETITIONER/PETITIONER:

M/S SAFA JEWELS AREACODE LLP, XX 517/26A &27, 2ND FLOOR, NESMA
ARCADE, BY PASS ROAD, PERINTHALMANNA, MALAPPURAM, PIN - 679322, 
REPRESENTED BY ITS DESIGNATED PARTNER MUHAMMED HANEEFA.

RESPONDENTS/RESPONDENTS:

THE UNION OF INDIA REPRESENTED BY THE SECRETARY, MINISTRY OF1.
CORPORATE AFFAIRS,  ‘A’ WING, SHASTRI BHAVAN, RAJENDRA PRASAD ROAD,
NEW DELHI, PIN - 110001
THE DEPUTY DIRECTOR, MINISTRY OF CORPORATE AFFAIRS, VTH FLOOR, A-2.
WING, SHASTRI BHAWAN, DR. RAJENDRA PRASAD ROAD, NEW DELHI, PIN -
110001
THE REGISTRAR OF COMPANIES, ERNAKULAM, COMPANY LAW BUILDING, 3.
KAKKANAD, COCHIN, PIN - 682021

Application  praying  that  in  the  circumstances  stated  in  the
affidavit  filed  therewith  the  High  Court  be  pleased  to  direct  the
respondents to accept the form 3 and 4 submitted by the petitioners
without insisting for the additional fees of Rs.37,500/-.

This Application coming on for orders upon perusing the application
and the affidavit filed in support thereof, and this court's order dated
02.06.2023 in WP(C) and upon hearing the arguments of M/S.EBIN MATHEW,
P.J.MATHEW, AKHILA SHOJI & JAEONA JAMES, Advocates for the petitioner in
I.A/WP(C) and of SRI. JAGADEESH LAKSHMAN, CENTRAL GOVERNMENT COUNSEL for
Respondents in I.A/WP(C), the court passed the following:

ORDER

      The respondents are directed to accept Form 3 and Form 4
within 10 days without insisting the additional fee of Rs.37,500/-. The
payment of same will be decided when the writ petition is finally heard.

      Respondents are free to file counter affidavit and file early
posting petition, if there is urgency. If such a petition is filed,
Registry will post this immediately.

Sd/- P.V.KUNHIKRISHNAN, JUDGE


